
HIGH COURT OF ORISSA: CUTTACK

e-Tcnder Noticc No . XXXlll -27 l2ll2l -22- 4 7 | a, t"tcrl : 21.03.2022

The Registrar (Judicial), Orissa High Coun, Cuttack on behalf of Orissa High Court invites

online bids in two bid systems (Technical & Financial) through State e-Procurement Portal

htlpr/www.tendersodisha.qov.in onl y from cligiblc biddcrs which are valid lbr a minimum period of
180 days from the date ofopening for "Supply, installation and tcsting of47 numbers ofprinters"

Date and Time lor opening of
Technical Bids

5 Tcnder Cost

Interested bidders may view and download the Tender document containing the detailed terms

and conditions, from the website viz. http://tendersodisha.gov.in.

High Cou( oforissa, reserves the right to amend or withdraw any olthe terms and conditions

contained in the Tender Documenl or to reject any or all tenders without Biving any notice or assigning

anv reason thercoll

2\ 3 zoz"

Rs.1,500/- (Non+efundable) to be submitted in

shape of Demand Draft drawn on any Bank Ls

stipulated in Financc Depanment Circular No.
22857.F, Dt. 19.08.2021 in favour of Regislrar

(Judicial), orissa High Coun, Cuttack" in ofllinc
mode,

Rcgistrar (.1 icirl)

Sl. No. \ame ol thc $ork Supply, installation and testing of47
numbers of Prinlcrs

I
Datc of availability of thc bid
document on the portal 21.113.2022

2
Last Datc and Time for
downloading ofbids in the portal 12.(4.2022 ti[ 0s.00 P],1

Last Date and Time for uploading
ofbids

1

12.04.2022 tin 05.00 PM

13.0,1.2022, I1.30 AM onwards

e-Tcnder Noticc of supply. installation and tcstins of 47 numbers of Printcrs


